
*Patacd on Wheels’ Train Service

2246 SHRI GIRDHARI LAL BHAR- 
GAVA

SHRIYS RAJASEKHAR 
RCDOY

Will the Mnr>ler of RAILWAYS be 
pleased to stn^c

(a) whether the coaches of the tourist 
tram 'Palace on Wheels* afe not likely to 
remain rail-wofthy dftnr 1990.

(b) if so pi of Government for 
continuing this tr,iin «̂ orvice after 1990,

(c) whethor thf̂ re is a proposal to re­
place the Tf^^rhes by npwones or to
maketho<;o l-p- / ’r and

(d) if so. the dotaiK m this regard and the 
expenditure likply to he incurred thereon'?

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERflMlDES) {a) and (b) Yes 
Sir The existing conches will be made fit to 
run upto 1990 91

(c) and (d) There is a proposal to re­
place the existinq coaches by new ones by 
October, 1991 an estimated cost of Rs 
6.24 Crores
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Overbridges near Sitamarhi and Pupri 
Railway Stations in Bihar

2247 SHRI HUKI^DEO NARAYAN 
YAOAV Will thp M HK̂ tMf of RAll WAYS be 
pleased to

(a) whethpr Govtwnment Ivive received 
any representation:, lor the construction of 
an overbridge on n  iway crossing near Si­
tamarhi and Pup'i' "trition*  ̂ in Rihar. and
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<b) tf so, the steps taken so far in 
regard thereto?

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) No, Sir.

(b) The Railways can take action in the 
matter, only afterfirm proposals for the works 
are sponsored by the State Government, 
duly consenttng to bear the cost as per rules.

Compensation to Persons Displaced 
due to Karnal Refinery

2248 SHRI KAPIL DEV SHASTRI: Will 
the Minister of PETROLEUM AND CHEMI­
CALS be pleased to state*

(a) the extent of land (in acres) acquired 
for setting up of Karnal refinery and the 
number of farmers affected thereby;

(b) whetner compensation has been 
paid to those farmers whose land have laeen 
acquired, and

(c) whether the family members of the 
said farmers will be given priority in giving 
jobs in this refinery'̂

THEMINISTEROFPETROLEUMAND 
CHEMICALS (SHRI M.S. GURU- 
PADASWAMY). (a) and (b). 2143 acres of 
land including 833 acres of private land has 
been acquired for the proposed refinery. 163 
agricultunst will be affected as a result of 
acquiring the private land. A compensatk>n 
of Rs. 2.50 crores has been deposited with 
the concerned Land Acquisition Coiiectorfor 
payment to the land holders, and the same 
has been disbursed by the State Govern­
ment

(c) Even though there would t>e no 
commitment for providing employment to 
the family members of affected farmers, 
Indian Oil Corporation would be providing




